
THE MINISTER OP TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) Yes, Sir.

(b) A formal agreement as such 
was not signed between the two 
countries. Representatives of the 
India Meteorological Department 
and U.S.S.R. State Committee of 
Hydrometeorology and Control of 
Natural Environment held meetings. 
Discussions at the meetings were 
recorded as formal minutes and were 
signed by the leaders of two delega
tions on 1st April, 1981.

(c) The two delegations discussed 
a number of Projects in the field of 
meteorology on which future collabo
ration could be built up. A  pro
gramme for the exchange of Scien
tists between India and U.S.S.R. was 
drawn up along with a programme 
for exchanging scentific results and 
discussing future research on the 
Monsoon, environmental protection 
and the meteorology of the Tropics.
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Seizure of Contraband Foreign Goods 
by U.P. Police In Luj&now

,10376. DR. V. KULANDAIVELU: 
Will the Minister of FINANCE be 
pleased to state:

(a) whether it is a fact that a num
ber of seizures of contraband foreign 
goods were effected in various raids 
conductd by TJ.P. Police in different 
parts ° f Lucknow city during January 
and February, 1981, as reported in the 
local newspapers during the period;

(b) if so, whether Government have 
any evidence of connivance of the 
staff of the Customs, Lucknow with 
the smugglers of the city; and

(c) if so, what action is being pro
posed to be taken by Government 
against the officers at fault?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) Accord
ing to reports received by Govern
ment, the U.P. Police authorities 
detected six cases of smuggling invol
ving goods totally valued at about 
Rs. 9,300 in Lucknow during January' 
and February, 1981.

(b) No, Sir.

(c) Does not arise.

Setting up of Public Sector Industries 
in Haryana

10377. SHRI CHIRANJI LAL- 
SHARMA: Will the Minister of
FINANCE be pleased to state:

\

(a) whehter Haryana State has not 
been allocated any medium or large 
scale industries so far and the State 
has been neglected for setting up pub
lic sector industries;

(b) if so, the reasons therefor; and

(c) the effective measures which
Government propose to take to remove- 
this genuine grievance of Hcryanaf




